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Rep. by its Secretary to Government
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And Another
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Dated at Chennai this the 25th day of July 2025.

Counsel for Respondent-1 (MoEF & CC)

Name and Address for service:

Sai Srujan Tayi
No. 319 (Old No. 155), Linghi Chetty Street,
George Town, Chennai – 600 001.
Contact No: 98414 41438
Mail ID: sai@girisai.com


















































































































































































































































































































































































